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(b) Statement by Government ac- 
cepting the above Report. [Placed in 
Library.  See No.  LT—5947]83], 

L Export of Pressure cookers (Ins- 
peatlon) Rules 1983 

IL Export of PVC leather cloth 
(Quality Control and Inspection) Am- 

endment Rules, 1983. 
m. Export or Vinyl film and sheet- 

ing (Quality control and Inspection) 
Amendment Roles, 1983. 

TV. Export of caned Fish and 
Fishery Preducts (Quality control and 

Inspec- tion)  Rules, 1983. 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI- 
MATI RAM DULARI SINHA) Sir, I 
beg to lay on the Table, under sub- 
section (3) of section 17 of the Export 
(Quality Control and Inspection) Act, 
1963, a copy each (in English and 
Hindi) of the following Notifications of 
the   Ministry  of  Commerce:— 

(1) S.O. No. 73, dated the 1st 
January, 1983, publishing the Export 
of Pressure Cookers (iLBpection) 
Rules, 1983 

(ii) S.O. No. 252, dated the 8th 
January, 1983, publishing the Export 
of PVC Leather Cloth (Quality Con- 
trol and Inspection) Amendment 
Rules, 1983. 

(iii) S.O. No. 253, dated the 8th Ja- 
nuary, 1983 publishing the export of 
Vinyl Film and sheetings (Quality 
Control and Inspection) Amendment 
Rules,   1983. 

(iv) S.O. No.  8fl3, dated the 12th 
February,   1983,  publishing  the  Ex- 

port  of  Canned Fish  and     Fishery 
Products   (Quality   Control   and  In- 

spection)   Rules,  1983. 
[Placed in Library for (i) to 

(iv), See No. LT-6002|83] 
Accounts  (1981-82)  of the Ceatral 

Board for the Prevention and Control 
of water pollution, New Delhi and re- 
lated paper. 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ENVIRONMENT 
(SHRI DIGVIJAY SlNGH): Sir, I beg 
to lay on the Table, under sub-section 
(6) of section 40 of the Water (Preven- 
tion and Control of Pollution) Act, 
1974, a copy (in English and Hindi) 
of the Annual Accounts of the Central 
Board for the Prevention and Control 
of Water Pollution, New Delhi, for the 
year 1981-82, and the Auditors' Re- 
port thereon. [Placed in Library. See 
No. LT—5956/83]. 
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